IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court
fees/removal of defects.

Date

Case No.

03.12.2024

Applican

t

]

Court Fee
Specificatio
n

INOT READY CASES
document
1 |17451/2018 |27.03.2018 |JCRLA/2/2013 M.K.RANA |Gvailable in 12024~
dms, court fee |12-03
to be paid
document
2 |45128/2018 [30.06.2018 |CRLA/337/2011 M K RaNa |ovailable in 12024~
dms, court fee |12-03
to be paid
document
3 [68033/2019 126.07.2019 |WP(C)/25136/2017 M.K.RANA |2vailable in 12024~
dms, court fee |12-03
to be paid
document
4 |7870/2020 124.01.2020 |WP(C)/15785/2011 [M.K.RANa |2vailable in 2024~
dms, court fee |12-03
to be paid
document
M. K. available in 2024-
5 722/2021 19.02.2021 CRA/62/2001 RANA dms, court fee |12-03
to be paid
document
6 |16800/2022 |23.03.2022 |0JC/4291/1994 S.K.BEHER | Cailable in |20%2%47
A dms 12-03
document
S K available in 2024-
7 66378/2022 |23.08.2022 WP (C)/1456/2009 BEHERA dms, court fee |12-03
to be paid
document
S K available in 2024~
8 76572/2022 |15.09.2022 WP (C)/1826/2010 BEHERA dms, court fee |12-03
to be paid
document
S K available in 2024-
9 97640/2023 |26.09.2023 WP (C) /26694/2022 BEHERA dms, court fee|12-03
to be paid
2024-
10 [95087/2024 118.11.2024 WP (C)/12371/2015 |R K BARIK [9.00,3*9

12-03




11

96000/2024

20.

11

.2024

WP (C) /28001/2019

S NAYAK

13.00,3*13

2024-

12-03
2024-
12 196344/2024 |21.11.2024 CONTC/859/2019 K BEHERA 4.00,3*4 12-03
2024-
13 196376/2024 |21.11.2024 STREV/11/2023 I PANDA 12.00,3*12 12-03
2024-
14 196748/2024 |22.11.2024 CRA/118/2001 OHLC 18.00,3*18 12-03
18.00,3*18 0024-
15 [96759/2024 |22.11.2024 WP (C)/2617/2005 B DASH document in 19-03
dms
2024-
16 (96981/2024 |25.11.2024 WP (C)/3709/2014 S K LENKA |24.00,3*24 12-03
2024-
17 (97512/2024 |26.11.2024 WP (C)/13649/2019 |L. D SAHOO (3.00,3*3 12-03
J K N 2024-
18 197520/2024 |26.11.2024 WP (C)/1015/2023 MOHANTY 9.00,3*%9 12-03
2024-
19 197853/2024 |27.11.2024 WP (C)/17091/2016 |[M BEHERA 2.00,3*2 12-03
2024-
20 |97952/2024 |27.11.2024 CMP/1018/2017 B RATH 63.00,3*63 12-03
21 198333/2024 |28.11.2024 SA/291/1991 A 12.003*12 2024~
: : SUNDARAY . 12-03
2024-
22 198339/2024 (28.11.2024 RSA/358/2007 D NAYAK 5.00,3*5 12-03
S K N 2024-
23 198366/2024 (28.11.2024 CMPAT/36/2001 MOHANTY 6.00,3*%6 12-03
P K 2024-
*
24 198416/2024 (28.11.2024 WP (C)/28692/2013 MTISHRA 3.00,3*3 12-03
JADUNATH « 2024-
25 198541/2024 |28.11.2024 CRLA/231/2003 PRADHAN 12.00,3*12 12-03
2024~
26 198747/2024 (29.11.2024 WP (C)/19014/2016 |P K SWAIN |79.00,3*79 12-03
27 |98841/2024 [29.11.2024 Z;BLAPL/HOM/ZOZ M GUPTA  |3.00,3%3 S
D P 26.00,3*26 2024-
28 199102/2024 |30.11.2024 ARBA/20/2012 MISHRA document in 12-03
dms
* —
29 199110/2024 |30.11.2024 ABLAPL/9390/2024 |L. ACHARI 3.00,3*3 2024
download copy (12-03
document
30 [99113/2024 |30.11.2024 |0JC/13377/1997 (U R parRa ovailable in 2024~
dms, court fee |12-03
to be paid
document
31 199122/2024 |30.11.2024 |WP(C)/4617/2019 |S c pagh [2vailable in 12024~
dms, court fee |12-03

to be paid




WPC (OAC) /484/199

12.003*12

2024-

32 199129/2024 |30.11.2024 A K DEI document in
5 12-03
dms
document
S K available in 2024-
33 199130/2024 |30.11.2024 CRLMP/951/2018 PARTDA dms, court fee|12-03
to be paid
SUVENDU « 2024-
34 199281/2024 |30.11.2024 CRLMC/1214/2024 BARTK 3.00,3*3 12-03
document
35 199525/2024 |02.12.2024 |ABLAPL/7208/2017 R K ShHoo [2vailable in 12024~
dms, court fee|12-03
to be paid
36 199527/2024 |02.12.2024 ABLAPL/7560/2023 |K SAHOO 3.00,3*3 ig%g;
2024-
37 199534/2024 (02.12.2024 WP (C)/28876/2024 |S GUPTA 4.00,3*%4 12-03
G. R. . 2024-
38 199535/2024 (02.12.2024 ABLAPL/1064/2022 PATRA 62.00,3*62 12-03
2024-
39 199536/2024 (02.12.2024 ABLAPL/7735/2021 |G. PATRA 27.00,3*27 19-03
2024-
40 99537/2024 102.12.2024 CMAPL/70/2010 M BARAL 2 DFA DMS 12-03
4.00,4*3 2024-
41 199604/2024 (02.12.2024 ABLAPL/7676/2024 R SETHI DOWNLOAD COPY |12-03
100101/202 R C . 2024-
42 4 03.12.2024 WP (C)/29076/2023 MALLICK 4.00,3*4 19-03
33.00,3*33 :
43 200116/202 03.12.2024 WP (C)/20178/2020 |S NAYAK document in ig%g3
dms
aa |F00132/202 155 45 2024  |ARBA/20/2012 p ursEra |0 dfa document 2024~
4 in dms 12-03
100278/202 ABLAPL/15111/201 4.00,3*4 2024-
45 03.12.2024 P K DASH document in
4 6 12-03
dms
4.00,3*%4 _
46 100280/202 03.12.2024 ABLAPL/15111/201 P K DASH document in 2024
4 6 12-03
dms
100282/202 ABLAPL/15111/201 4.00,3*4 2024-
47 03.12.2024 P K DASH document in
4 6 12-03
dms
READY CASES
2024-
48 182492/2024 |27.09.2024 WP (C)/10604/2023 |H JENA 9.00,3*9 12-03
P K 12.00,3*12 5024
49 197978/2024 |27.11.2024 WP (C)/41919/2023 MOHANTY SENT TO XEROX 19-03
BY PRABHAT X/S
* —
50 198872/2024 |29.11.2024 WP (C)/22533/2011 |S P BARIK 8.00,3*8 ) 2024
document in 12-03




dms

A K 3.00,3*3 DOWN [2024-
51 (99134/2024 [30.11.2024 |WP(C)/29187/2024 SARANGT LOAD 12-03
4.00,4*3 2024~
52 199529/2024 (02.12.2024 |CRLREV/503/2024 |A SAHOO DOWNL.OAD corY |l12-03
* —
53 [99555/2024 102.12.2024 |WP(C)/17953/2024 |7 p kar |°-00,376 down 12024
load copy 12-03
ABLAPL/13254/202 3.00,3*3 2024-
54 (99557/2024 |02.12.2024 4 J P KAR download copy |12-03
4.00,3%4 2024-
55 [99568/2024 (02.12.2024 |WP(C)/26945/2024 |C RANA PAPERLESS 12203
29.00,3*29 2024~
56 [99600/2024 [02.12.2024 |WP(C)/26710/2024 |S R BARIK PAPERTESS 12203
13.00,3*13
100012/202 SENT TO XEROX [2024-
57 1, 03.12.2024 |CRLREV/617/2015 |A N NAIK o " o0 12-03
PRADHAN
100139/202 3.00,3%3.00 2024-
58 4 03.12.2024 |BLAPL/8686/2024 |J LENKA download copy |12-03
21.00,3*21
59 100205/202 03.12.2024 |WP(C)/8446/2010 CEETISHRE DOCUMENT 1IN 2024
4 E DASH 12-03
DMS
60 200206/202 03.12.2024 |WP(C)/8446/2010 GEETISHRE |)ppp DMS igfg;

NIC




